3 Oral Answers

SHRI V. GOPALSAMY (Tamil Nadu):
Sir, this is the happiest occasion for all of us
and I convey my best wishes to you and I
wish you many happy returns of the day.

SHRI R. RAMAKRISHNAN (Tamil
Nadu): Sir, the very fact that the whole House
is joining in wishing you a happy birthday
shows the great regard and respect we have
for you. We wish you a long and happy and
prosperous life, not only to serve in this
House, but also to serve the country for many
many years to come. Thank you, Sir.

SHRI DINESH GOSWAMI (Assam) : Sir,
we also join in wishing you a very happy,
long and prosperous life I feel, Sir, that there
is a greater cause for hapiness for us because
you are the protector of our independence.

PROF. RASHEEDUDDIN KHAN
(Nominated): We do not represent anybody.
Sometimes we do not represent ourselves. But
on this occasion, the nominated Members feel
equally enthusiastic in wishing you a very
happy and long life in the service of the
nation. I hope that under your inspiring
leadership and humour and wit we shall be
able to restore in Parliament the dignity which
everybody expects of it.

(Interruptions)

DR. SHRIMATI RAJINDER KAUR
(Punjab): I join the rest of the Members in
wishing you a very, very happy birthday.

(Interruptions)

MR. CHAIRMAN: Thank you very much.
I wished to rule that nothing takes place
during the Question Hour.
(Interruptions) But I thought, out of deference
to the very kind words which have been
spoken, 1 should not give that ruling and
withhold it for the time being. Well, I am
much obliged—in fact, I am overwhelmed by
the kindness which you have shown to me. I
hope that I have proved worthy of your choice
because I was chosen by all of you. But if']
have not, as I told
you last time, you have only to tell
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me. | hope that I shall be able to do service to
the nation to the best of my ability,
knowledge and judgment, and the oath which
I took as the Chief Justice and as a Judge of
the High Court, I think, it is appropriate here
also. (Interruptions) I thank you all. . . . .
(Interruptions)
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SHRI PILOO MODY: You can wish him
on our behalf and on behalf of all the lady
Members.

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): I wish you on behalf of
the people of India. (Interruptions) Is it a
peaceful day in the House today.
(Interruptions) All Good Wishes to you from
all of us who are in and outside the House for
many, many
MOre years ............. (Interruptions) Well,

I wish you everything that you wish for
yourself. (Interruptions) Both health and long
life in the service of the nation.

(Interruptions)

MR. CHAIRMAN: Thank you very much.
Prime Minister, since you speak on behalf of
the whole nation, I feel still more
overwhelmed by the kind words you have
said.

As to the peaceful working of today. I have
had an assurance from even our Mr.
Rameshwar Singh.... (Interruptions) I hope,
he will not mind my reminding him about his
promise to me. Thank you very much. (Inter-
ruptions).

ORAL ANSWERS TO QUESTIONS

Hospitals under the Employees’ State
Insurance Scheme

*361. SHRI M. BASAVARAIJU: Will the
Minister of LABOUR be pleased to refer to
the reply to Unstarred Question 285 given in
the Rajya Sabha on the 20th August, 1981
and state the further progress so far made for
opening of the proposed 49 hospitals under
the ESI scheme?,
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THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRIMATI
RAM DULARI SINHA): In April, 1981
when Hon. Member asked the question first
about hospitals under the ESI, 24 hospitals
and 8 annexes were under construction and
action for construction of 49 more hospitals
had been initiated.

The present position is as follows:

7 hospitals and 1 annexe with 1264 beds
have since  been  completed and
commissioned.

6 hospitals with 700 beds have been
completed and are expected to be com-
missioned shortly.

11 more hospitals with 1130 beds, 7
annexes with 120 beds are under con-
struction.

Plans and estimates in respect of 5
hospitals with 450 beds have been sanctioned
and construction is expected to commence
shortly.

Plots have been purchased for 16 hospitals
with 1350 beds and plans and estimates are
under preparation.

Plots have been selected in respect of 11
hospitals with 1000 beds and arrangements
are being made for the purchase. "Efforts to
locate suitable plots in respect of 17 more
hospitals with 1425 beds are continuing. Con-
struction of 9 more hospitals with 475 beds
have been approved in principle since
August, 1981.

SHRI M. BASAVARAJU: May I know
what is the Statewise break-up of the
proposed E.S.I. hospitals?

SHRIMATI RAM DULARI SINHA: Sir,
the completed and commissioned E.S.IL
hospitals are; ESI hospital, Thane; ESI
hospital, Musore; ESI hospital, Baroda; ESI
hospital, Patna; ESI hospital, Naini; ESI
hospital, Lucknow; ESI hospital, Adityapur;
and ESI Annexe at Kolar Coal Fields. The
ESI hospitals to be commissioned shortly are:
ESI hospital, Kelore in Gujarat; ESI hospital,
Rajkot; ESI hospital,
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Surat; ESI hospital, Agra; ESI hospital
Ghaziabad and ESI hospital, Bandel in West
Bengal.

SHRI M. BASAVARAIJU: I would like to
know whether the Government proposes to
renew the entire ESI setup, especially
regarding the Inadequate medical facilities to
workers under ESI.

SHRIMATI RAM DULARI SINHA: It is a
continuing process. When the proposals come
from the States for opening of hospitals and
dispensaries, we look into the matter and then
decide and for inadequacy of medicines
Government always' relieves and needful
steps are taken from time to time.

SHRIMATI MONIKA DAS: I would like
to know from the hon. Minister the categories
of the workers covered by the Employees'
State Insurance Scheme and whether there is
any proposal under consideration to enlarge
the scope of the scheme so that the workers
working in small cities are also benefited.

SHRIMATI RAM DULARI SINHA:
According to the ESI Act, the workers
employed in establishments having 20 or
more workers are covered under this Act. In
some of the States where the establishments
are run with power, 10 and up to 19 workers
can be covered. There have been lots of
discussions in our ESI Corporations and in
standing committee, regarding the scope of
this Act to expand it to seasonal factories
also. We are looking into the matter. A
proposal has been received to cover the sugar
industry workers also under this scheme. It is
under active  consideration of  the
Government.

SHRIMATI MANORAMA PANDE: 1
would like to know as to how many hospitals
have been commissioned in Bihar.

SHRIMATI RAM DULARI SINHA:
There is a long list. Very recently, our Labour
Minister, Shri N. D. Tiwari, has been to
Adityapur and be inaugurated that hospital.
On st May,
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1981, I inaugurated one Phulwari Shareef
hospital. So, two hospitals have been
commissioned during the year in Bihar.

MR. CHAIRMAN: Two more questions.
One from Mr. Dhabe and the other from Dr.
Siddhu.

SHRI SHRIDHAR WASUDEO DHABE:
May I know from the Minister whether a
Review Committee has been appointed for
the extension of ESI hospitals and one of the
recommendations is to so amend the ESI Act
and other matters that when the workers are
on strike or there is a lock-out, they will not
be entitled to the benefits of ESI scheme.
Secondly, the main difficulty of the workers
is that when the relatives come, there is no
arrangement for their stay near the hospitals.
Will the Minister make some arrangements
for the relatives, stay near the hospital?

SHRIMATI RAM DULARI SINHA: The
hon. Member is requested to repeat the
question.

SHRI =~ SHRIDHAR WASUDEO
DHABE: Has there been any Review
Committee appointed for extension of ESI
facilities and other matters and whether one
of the recommendations is that the workers,
when they are on strike or when the industry
is locked out. will not be entitled to ESI
benefits? Secondly, will you make any
arrangements for the relatives of workers so
that they can stay near the hospitals?

SHRIMATI RAM DULARI SINHA: It
was discussed in the Standing Committee and
later on it was discussed in the Corporation.
Nothing was decided about the workers who
might be on strike. There was division of
opinion. Some said that they should not be
covered. Some others said that they should be
covered. So, there was no unanimity in this
regard.

SHRI SHRIDHAR WASUDEO DHABE:
What about the stay of relatives of the
workers near the hospital when they come to
attend to him?
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SHRIMATI RAM DULARI SINHA:
Suggestions will be looked into.

SHRI SHRIDHAR WASUDEO DHABE:
How can they be benefited by the scheme?

SHRIMATI RAM DULARI SINHA: I
have already said that it will be looked into.

SHRI SHRIDHAR WASUDEO DHABE:
My question is different.

MR. CHAIRMAN: His question is slightly
different. Will you repeat it?

SHRI SHRIDHAR WASUDEO DHABE:
When the relatives of the workers come to
see the patients, there is no arrangement for
their stay near-by. Is there any scheme for
making some arrangements for the relatives?

SHRIMATI RAM DULARI SINHA: The
hon. Member's suggestion will be considered
sympathetically.

DR. M. M. S. SIDDHU: Sir, the ESI
hospitals are being manned by the Medical
Services from the States. Will the hon.
Minister be pleased to state in how many
hospitals the traumatology units which take
care of the injuries are there and what
provision has been made to take care of the
injured people and for their rehabilitation be-
cause these two things are mostly absent to
my information? And I would like to know
whether these facilities of traumatology units
have been provided in the hospitals which the
hon. Minister has just stated have been.
proposed or have been opened.

SHRIMATI RAM DULARI SINHA. For
the injury also, there is a provision. And if
there is no provision for that in any
dispensary or hospital, then we send the
workers to the main hospitals and the cost is
borne by the Government.

DR. M. M. S. SIDDHU: This is not the
question. Even in hospitals which they call as
main hospitals, there is no trauma unit. I can
say this. And, therefore, there is no specialist
organisation.
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MR. CHAIRMAN: Dr. Siddhu, you are
using trauma units. She has translated it as
injury wards. Trauma is something which you
understand.

SHRIMATI RAM DULARI SINHA:
Injury ward. For the serious injuries also,
they are taken care of. They are given
treatment.

MR. CHAIRMAN: You have got a ward?

SHRIMATI RAM DULARI SINHA: Yes,
Sir.

MR. CHAIRMAN: That is all right.
Question No. 362.

s wreadil ¥ Fed go s
¥ WO MO

%362, ot wET® fas o oqmm
W FAT qZ TATT & HIT 6 3

(%) #ragawifFary st
¥ fagda gu FAFMSET F 9@ Fq
wfRAT €T Fay § g ard &1 qraum
2

- (=) afEgidreaF fao it
() v wIFR ¥ TZ A
& AT wigy sl F 99
FRAtEt & gF0 qar wifad =y,
foad 7w oF ad oo Far ¥ g
faar sy a1, Qe A& faor  war
E
(@) =afz gt, 91 9% sar Frov
¥ qur 3% %9 a5 7@ ¢ 4y 717
gwrgATy ! U 5 eEe
T AR A T At (s
frr Tl wfew) : (%) ot

- {=m) TEd ard v fawiee
& ML T fyq FAER F1 491

wa AT AT 2 39 B g GF wamare
HTHATH I7% T=91 F1 TAMTF1ATAT
F wreaw 7 faafe 1 arwrer st
W Wz 7 41w g, wgi afeare w7
ZT9T ZAAIT 21 WL ITRIEE1T Aa9T
7% & fan a7 T faaat & 999 T g7
FHIC & 3T & 1 7 fraferat ayz
“ar' qar 'y’ 7€ g w1 A § oFoe
AR RER IRl

(w) == (&) F9¥a7, 1980
a® grae<r 415 v fawrfer & e
9% qATAFT FU A 27 wHATET F
q 11 FHANET & G591 F1 LIFAMT
fomr st =77 &, 7 A fa=mandia
2 W7 9 qrHAT F1 fA9 5@ F I3
AT & 297 747 F |

=t ®waww faw : awmfa 92157,
# AT AZIZA T ATAAT A0EAT o AwrE-
AT H AT ATSAT BAZA F IR A7
FHATE F1FT AHT g0 999 4 75
T & g4t w1 @ o war afss
% 0 § 57 wY srv gamay 5 =9
wwTe &t Fafeear & grarc e ar afzsa
qr3T 97 faast g fear 740 39%
mifaat &1 faafe = wf & | 39 fan
ATTZE & ATHA I WITES F 214 A1AT
ax gu g fomsr wfas feafa agdm
2 3% 39 IT THIT FT ATAT FY
# o & AT IAF1 TE1 2|7 A7 AT
F% AT w1 7@ faar war 7w
779 IAL A AT Famar | wfEgw F ag
ST =g 3 f wrmene avEaw
Fazdr § 57 % F=4i #1 7&T 147 2
71z foa®  F=a1 7 747 2@r an 2
AR ArtaF feafy w7 ArFAT T
% far s araarerr ar d7 2 e

T 9T 3T W09 T T 90FT I5717

fT | W9 FAT F AAATT IHF AT
AT TH AT ZALTAT AN AL 7 T92
sadT waar wias gfe § @ o



